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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
CENTRAL ZONE, BHOPAL

Original Application No. 138/2024

IN THE MATTER OF:

Petitioner Prajesh Bisen & Ors.
Versus
Respondents Chief Municipal Officer, Balaghat &
Ors.

ACTION TAKEN REPORT ON BEHALF OF MADHYA PRADESH
POLLUTION CONTROL BOARD IN COMPLIANCE OF ORDER
DATED 25.05.2025

IT IS MOST RESPECTFULLY SUBMITTED HEREINUNDER :

1. That this Hon’ble Tribunal vide Order dated 25.05.2025
directed Madhya Pradesh Pollution Control Board
(hereinafter referred as “MPPCB”) to impose
Environmental Compensation (hereinafter referred as
“EC”) on Municipal Corporation, Balaghat for disposal of
Solid Waste in violation of Solid Waste Management
Rules, 2016. That for the convenience of this Hon’ble
Tribunal, relevant extract from Order dated 25.05.2025

is reproduced hereinbelow :



“3. In view of the above facts the Municipal
Corporation, Balaghat is directed ensure the
compliance of the Solid Waste Management
Rules, 2016 and ensure the disposal of solid
waald in accordance with the rules and in-case
of any violation State PC has directed to take
necessary action in addition to calculation of
environmental compensation and its

realization.”

That in compliance of the aforementioned directions of
this Hon’ble Tribunal, MPPCB Regional Office, Jabalpur
vide letter dated 14.07.2025 imposed, EC to the tune of
INR 17,67,00,000/- (rupees seventeen crore, sixty-seven
lakhs only) on Municipal Corporation, Balaghat for
violation of Solid Waste Management Rules, 2016 from
01.07.2020 to 31.03.2025. That the copies of letter dated
14.07.2025 along with order dated 03.07.2025 of
Member Secretary, MPPCB, and proceedings of the
committee  constituted for the imposition of
environmental compensation are marked and annexed

herewith as Annexure R-1.



3. Hence, the present Action Taken Report is being
submitted for the kind perusal of this Hon’ble Tribunal.
This Hon’ble Tribunal may, therefore, take the present
Action Taken Report on record and pass any appropriate
order(s) that it may deem fit, which will be complied with
by MPPCB.

Place: Bhopal
Date: 28.07.2025

N

Vo

FILED BY

PARUL BHADORIA

Advocate for MPPCB

Ph. No.: (+91)-80859-77111;

Email: parul.bhadoriaO4@gmail.com
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Urban Local Body Nagar Palika Parishad Balaghat
Total Environmental Compensation on ULB (EC Calculation period from July 2020 to March 2025)

T ™ 7 i
F- Description Amount in Lakh
No.
SRR

A | Non Compliance of MSW Rules 2016 - Rule (22) 57
from serial No. 1-10 (Compensation as per part A of Annex. I as
per ULB population)
01/07/2020 and 31/03/2025
(1) Remediation of entire Legacy Waste dump site(s) from (i) N.A
ULB not been completed till 31/03/2025 (Compensation

as per part B of Annex. I as per ULB population for 6
months) i

|

OR
(1) Remediation of entire Legacy Waste dump site(s)from
ULB completed between 01/07/2020 to 31/03/2025
(Compensation as per part B of Annex. I as per ULB
population to be calculated for the period of non
compliance in months)
C [ (1) In-situ-bio-remediation — of the drains where in situ-bio- (i) 00

(i) N.A

remediation have not been started by 31/03/2025
(Compensation as per part C of Annex. 1 @ Rs. 5
lakh/drain/month for 6 months)
AND

(i) In-situ-bio-remediation — of the drains where in situ-bio- (ii) 00
remediation have been started between 01.07.20 to
31.03.2025 (Compensation as per part C of Annex. 1@
Rs. 5 lakh/drain/month to be calculated for the period of
non compliance in months for each drain) TOTAL:

D (1) Non constructed/non operationalized STPs by 31/03/2025 | (i) 00
(Compensation as per part D of Annex. I @ Rs. 10
Lakhs/STP/Month for 6 months)

AND

(i)  Operationalization of STPs between 01/07/2020 to (ii) 1710
31/03/2025 (Compensation as per part D of Annex. I @
Rs. 10 Lakhs/STP/Month fo be calculated for the period
of noncompliance in months for each STP) TOTAL:

GRAND TOTAL COMPENSATION: 1767
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Part A - Compliance status of MSW Rules 2016 - Rule (22 from Serial No. 1 - 10
; ) Compliance

Status

A N = anlarlAanr

10

Inspection Report By Regional Office Jabalpur
(July 2020 to March 2025)

Name of ULB - Nagar Palika Parishad Balaghat

Population - 84261

Name, Designation & Address of Shri B.D, Katrolia, CMO
Nagar Palika parishad Balaghat

Incharge of ULB

Name, Designation & Address of - Shri B.D, Katrolia, CMO

Incharge of Facility Nagar Palika Parishad Balaghat

Name & Designation of ULB - Shri Surya Prakash, Health Department

officer present during inspection

Description

Yes

Identification of suitable sites for setting up .solid waste Yes

Identification of suitable sites for setting up common regional | -
sanitary landfill facilities for suitable clusters of local authorities
under 0.5 million population and for setting up common regional
sanitary landfill facilities or stand alone sanitary landfill facilities

processing facilities EElahe s ecd

No

No

Procurement 0f suitable sites for setting up solid waste

by all local authorities having a population of 0.5 million more.
processing facility and sanitary landfill facilities.

No

Enforcing waste generations 10 practice segregation of bio Yes
degradable, recyclable, combustible, sanitary waste domestic
hazardous and inert solid wastes at SOUICE,

Ensure door to door collection of segregated waste and its | Yes
transportation in covered vehicles to processing or disposal

facilities.

Ensure separate storage, collection and transportation of | Yes
construction and demolition wastes '

No

Setting up solid waste processing facilities by all local bodies | -
having 100000 or more population : !

Setting up solid waste processing facilities by local bodies and
census towns below 100000 population.

No

Setting up common or stand alone sanitary landfills by or for all | -
local bodies having 0.5 million or more population for the
disposal of only such residual wastes from the processing
facilities as well as untreatable inert wastes as permitted under

the Rules

No

bodies and census towns under 0.5 million population for the
disposal of permitted waste under the rules

: \Sett'mg up common of rcgioﬁal sanitary landfills by all 1ocalj-

No
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»
Part B - Remediation of legacy waste
(i) Number of Dump sites containing legacy waste existing | 01
in ULB as on 31/03/2025 o
(i1) Location of each Dumpsite Latitude & Longitude
1- Rengatola Dump site (Operational) 21,7985, 80.1561
(it) Quantity of legacy waste deposited in each dump site Nil
MT el
(iv) Status of remediation completed in each dump sites Not Started
between 1-7-20 and 31-03-25 (Provide completion Date
or each site) i)

Part C- ln-situ-phytorcrhcdiation / bio-remediation of drains
S. Description Information to be provideﬁ
No. by Regional Officer
@ | Number of Drains meeting water bodies 03
’ (Name of drains/Nallah if any) 1-Budhi Nala Meeting 10
' Wainganga River
7-Local Nala meeting to Budhi
Talab (Mehra)

3.Local Nala meeting 10

Wainganga river
03

(i) \ In-situ-bio-remediation system required on drains
(Please provide Nos.)
Fii) Drains where in-situ-bioremediation have been 00
' started till 31.03.2025 (Please provide Nes)ie o Glge e e i dan e s
{iv) | Remaining Drains where in-situ-bioremediation had
not been started till 31.03.2025 (Please provide
Nos.) (ii minus iii)
(v) | Drains on which in-situ-bioremediation started 00
between 01/07/2020 and 31/03/2025 (Provide
commencement Date for each drain)

| W Drains where in-situ-bioremediation have not been
Lstarted by 31/03/2025 (Please provide Nos.)

03

|

Part D-Status of STPs

information to be provided by

e on s b
7 z.

S. Description
| No. Regional Officer (Provide numbers |
f ; : and capacities in MLD of each onQ_.
f F) }Number of STPs required in the ULB / 03 . :
Cantt. Board
(i) | Number of STPs operationalized till 00
f [ 31.03.2025
‘ 00

(ili) | Remaining STPs for construction/
operationalization as on 31.03,2025 (i minus

ii)
(iv) | No of STPs which are operationalized 00
¢ between 01,07.20 to 31,03.25 (Provide
commencement Date for each STP & its

capacity)




Number of STPs remaining which are yet 10 fag 00
be constructed/operational I sed in ULB
after 31.03.2025 (iii minus iv)

Urban Local Body Nagar Palika Parishad Balaghat
Total Environmental Compensation on ULB (To be calculated from July 2020 to March 2025)

Description Amount in Lakh

S e e ]
57

Non Compliance of MSW Rules 2016 - Rule (22)
from serial No. 1-10 (Compensation as per part A of Annex. ias
per ULB population)
01/07/2020 and 31/03/2025
(1) Remediation of entire Legacy Waste dump site(s) from
ULB not been completed till 31/03/2028
(Compensation as per part B of Annex. 1 as per
ULB population for 6 months)
OR SNA
(i)  Remediation of entire Legacy Waste dump site(s)from iy
_ ULB completed between 01/07/2020 to 31/03/2025
(Compensation as per part B of Annex. 1 as per
ULB population 10 be calculated for the period of
non compliance in months S|
(i) In-situ-bio-remediation — of the drains where in situ-
bio-remediation have not been started by 31/03/2025
(Compensation as per part C of Annex. I@Rs. 5
lakh/drain/month for 6 months) e
AND (ii) 00
(1), In-situ-bio-remediation — of the drains where in situ-
bio-remediation have been started between 01.07.20 to
31.03.2025 (Compensation as per part C of Annex. I "TOTAL:
@Rs. S lakh/drain/month {0 be calculated for the
period of non compliance in months for each drain) 4

(i) NA

(i) Non constructed/non operationalized STPs by (i) 00
31/03/2025 (Compensation as per part D of Annex. I
@Rs. 10 Lakhs/STP/Month for 6 months)
AND
(ii) Operationalization of STPs between 01/07/2020 to (ii) 1710

31/03/2025 (Compensation as per part D of Annex.

I @ Rs. 10 Lakhs/STP/Month 0 be calculated for BRI
the period of noncony, liance in months for each STP) TOTAL:

e

e — .

AL A R G T
GRAND TOTAL COMPENSATION: 1767 :

re——

Date of Inspection: - 03 / 04 } 2045 &V
Name & Signature of Inspeeting Officer: - Sanjay V8rma, Assistant Engineer

I hereby approve the above said facts of th
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MADHYA PRADESH POLLUTION CONTROL BOARD

Environmental Compensation (EC) Committee Meeting against

Municipal Corporation Balaghat

Attendance Sheet  Date : 20/06/2025
\’éNo. Organization Name & Designation, Mobile No. Signature
B | M.P. Pollution Shri A. A. Mishra
Control Board Member Secretary
Bhopal o
2 M.P. Pollution Shri H. S. Malviya
Control Board Superintending Engineer M
Bhopal 5 /\/
- e |
3 M.P. Pollution Shri M. K. Mandari ,
Control Board Superintending Engineer (Legal) e ,)}{
Bhopal J\ -
| : .+
= R.C. Shri K P Soni P\t))sewf
M.P. Poilution Regional Officer, Jabalpur 6“'“27’" Ve
Control Board ;
Jabalpur
5. M.P. Pollution Shri Abhishek Singh
Control Board Chief Finance Officer
Bhopal
6. | M.P. Pollution Smt Parul Bhadoriya g
Control Board Board Retainer Advocate ik Vi
Bhopal “d
8. | Municipal Representative for
Corporation CMO, Municipal Corporation Balaghat
Balaghat
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